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Mr. D. C. 'Talukdar, learned counsel
appearing for the Applicant states that he will v
prgducc gradation list %;;g the relevant rules
governing the promotion. in order to produce
thtq: same, he seeks an adjournment.

l Call this matter on 14 Augu'st, 2008.
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Vice-Chairman
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ﬁ (Khushiram)
g Member(A)
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Heard Mr. D. C. ‘l'alukdar, learned

couanel appearing for the Applicant and Dr.
J. L) Sarkar, learned Standing Counsel for
the ?(aﬂways {on whom a copy of this O.A.
has oalready been served) and perused the
mat(arials placed on record. ‘l'o-day the
Advdcate for the Applicant has filed list of
datcg and additional statements being duly
verifked by the Applicant. Mr.D.C.l'alukdar,

lea.tﬂlcd counsel for the
i Contd/ -
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additional statements. with Annexures, in

course of the day. A copy of the additional

TSNS e e Baaany, statement- has already been supplied to
&/ Dr.J.L.Sarkar, lt;&med ‘Standing Counsel for
\K\%\“ " the Railways. \
Issue not:lce to the Respondents
reqmnng them to ﬁle thelr replv by . 304
9. 8. &
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counsel appearing for the Applicant is

this O.A. and additional affidavit with. the

enclosed Annexures -

Lall th18 matter on 30 09 2008.

‘ %f i
, -
(M.R.Mohanty)
Vice-Chairman

Mr.D.C.Talukdar, learned

present. None appears for the

Respondents}' Railways. No written statement
' haﬁ yet/baen"ﬁied by the Respondents in this
(,ase ‘ -

" Call this matter on  1L11 2008
awaiting written  statement from :he
Respondents. e

Send ' copies of ‘this order to the
Respondents in the address given iri the U.A.

,iS-ﬁT@_a) -‘ {M.R Mohanty)

Member(A) Vice-Chairman
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O.A. 1220of 08

Talukdar, learned counsel
appearing for the Applicant is present. No

written statement has yet been filed by the

Mr.

Respondents in this case.
Call this matter on 18.12.2008
awaiting written statement from the

Respctdints.
(s

(S.N.Shukla) (M.R.Mohanaty)
W / 4. &‘{, léi[l L( . Member(A) Vice-Chairman
Im
ot
18.12.2008 No written statement has been filed by
Netse olset the Respondents in this case. On the prayer
= Cé_ /“/Z Lvey of Dr. J. L. Sarkar, learned Standing Counsel
n
/ z, 3, 4,5 for the Railways, call this matter on
% 4 06.02.2009 awaiting written statement from
o2/ the Kndents. /';LEV
'»,//"J/‘
N (S.N.Shukla) (M.R. Mohanty)
NC W/ Hied Member(A) Vice- Chairman
gz lm
209
06.02.2009 On the prayer of Dr.J.LSarkar, fearned
Standing counsel for the Railways, cail this
IZU , . matter on 18.03.2009 awaiting  written
/ S mof 2‘7"/8// . statement from the Respondents. "
— (@
/7 309 (M.R.Mohanty]
Vice-Chairman
fob/
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- 18.03.2009 Despite four adjournments no written
RS URCURSLIEN statement has vet been filed by the
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Respondents/ Railwéys. On the prayer of
learned counsel for the Railways time till
30.04.2009 is granted to the Respondents, as
a last chance to file written statement.
Send copies of this order to the
Respondents in the address given in the O.A.
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- Standing counsei

=

M.R.Mohanty)
Vice- Chairman

“Mr.7.C.Taiukdar, iearmmed counsel for the

Appiicant is present. Dr.J.LSarkar, leamned

for the Railways is aiso

present.

in this case written statement has aiready

been filed.

Heard. Subject fo iegal pieas to be

considered at the final hearing, this case is

admitted.
faspaldillis

-.On the prayer of Mr.D.C.Talukdar,

- -Advocate for the Applicant, cail this matter on

01.06.2009 awaifing rejoinder from the

Applicant.

Send copies of this order to the Applicant

and aiso to the Respondents in the address
A okl

=
(M.R.Mohahty]

Vice-Chairman

given in the O.A.
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01.06.2009 Mr.B.Ramchiary, learned counsei
appearing for the Applicant, is present.
Dr.J.L.Sarkar, ieamed Standing counsei for the

Railways is also present.

56 o

/. /S e dlee A EI ’
A/ i /eej T " this matter on 10.06.2009 for orders.
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(M.R.Mohanty]

On the prayer of Mr.B.Basumatary, cail

= Vice-Chairman
5 6 i fob/
3
10.06.2009 In this case written statement and rejoinder have
aiready been filed by the parties.
I e
Call thi tter on U5.08.2009.
Qf/;\ L"I\/ O Ml&/\u C%ﬁ, a .

te Uu M D e alo Applicant has filed a petition M.P.57/2009 to seek

Ff\l&x KQ@»&M/} \N\,Yjﬁfo certain records from the custody of the Respondents. A

copy of the said M.P.57/2009 has aiready been served on
%7 Dr.J.L.Sarkar, learned Standing counsel for the Railway.

nnGat

Heard. Records specified in M.P. No.57/2009 be
kept ready with the learned Standing counsel for the

Y)C\ \ X) Railways to be produced at the hearing for perusal of the
XX A ? 5 Bench.

‘\ 113 / (ﬁg;>\ 'Send copies of this order to the Applicant and also
(\(J .‘/}/ . to the Respondents in the address given in the O.A.;
’x along with copies of this MP. No.57/2009
A (Mr.D.C.Talukdar, learned counsel for the Applicant

,&\@ eG{J underiakes to file six copies of the M.P. 57/2009 and

required postages in course of the day). Free copies of
this order be also supplied to learned counsel appearing
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in this case written .s'ircn‘e’memL and
rejoinder having been filed | case was
otherwise ready for hearing. Appiicant
calied for certain records from the custody
of the Respondents. Dr.J.L.Sarkar, learned
Standing counsel for the Railways produced
certain records inciuding the answer scripts
of the Applicant and the selected

candidates in court today.

Heard Mr.B.Ramchiary, learned counsei
appearing for the Appilicant and
Dr.J.L.Sarkar, ieamed Addi. Standing counsel
for the Railways and perused the materiais
placed on record ond‘ produced by
Dr.J.LSarkar in court today. The answer
scripts of the Appilicant and that of the
selected candidates, which were produced
iIn seaied cover, were opened and were
ailso perused. tearned counsel for the

Applicant aiso perused the same.

Hearing conciuded. For the reasons

recorded seporc‘reiy”rhis case is disposed of.

§

(M.R.Mohanty]
Vice-Chairman

(M.K.Cixaturvedi)
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
' GUWAHATI BENCH

............

Original Application No. 122 of 2008.

DATE OF DECISION:  05-08-2009.

Sri Haladhar Swargiary
............................................................................... Applicant/s

Mr B. Ramchiary

veee.......Advocate for the
Applicant/s

-Versus -

Union of India & Ors.
........................................................................... Respondent/s

........................................................................ Advocate for the
Respondent/s

CORAM
THE HON’'BLE MR MANORANJAN MOHANTY, VICE CHAIRMAN

THE HON’BLE MR M.K.CHATURVEDI, ADMINISTRATIVE MEMBER

1. Whether reporters of local newspapers may be allowed to see
the judgment ? YeS/No

2. Whether to be referred to the Reporter or not ? Y,e{/ No

3. Whether their Lordships wish to see the fair copv of the
judgment ? }eﬁNo.

o

Vice-Chairman/Member(A)



CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH
Original Application No. 122/2008.
Date of Order : This the 5th Day of August, 2009.
THE HON'BLE MR MANORANJAN MOHANTY, VICE CHAIRMAN
THE HON'BLE MR M.K.CHATURVEDI, ADMINISTRATIVE MEMBER

Shri Haladhar Swargiary,

S/o Late Sobha Ram Swargiary,

R/o Thaikarakuchi, P.O. Sathisamuka,

P.S. Barama, Dist. Baksa (BTAD)

Presently residing at Railway Colony,

Qr. No.125-D, P.O. & P.S. Sorbhog,

Dist. Barpeta, Assam. Applicant,

By Advocate Sri B. Ramchiary
-Versus-

1 The N.F Railway
represented by General Manager(P),

N.F.Railway, Maligaon,
Guwahati-11.

N

The Divisional Railway Manager (P)
N.F Railway, Rangia,
Pin — 781354.

3. The Chief Medical Superintendent,
Office of the Divisional Medical Officer,
N.F.Railway, Rangia,

Pin. 781354.

4, The Senior Medical Officer,
N.F.Railway, Sorbhog — 781317.

5. Smt Renu Bala Boro, Aya,
Office of the Chief Medical Superintendent,
N.F Railway, Rangia,
Pin 781354.

6. Shri Ranjan Basumatary, Safaiwala
under H& M.I, N.F Railway,
North Lakhimpur-787002. .......Respondents

By Dr. J.L.Sarkar, Railway Standing counsel.




ORDER

M.K.CHATURVEDI, MEMBER(A)

By this application the applicant makes a prayer for his
promotion/appointment to the post of Dresser Grade III category on the
basis of seniority cum merits. [t was further prayed that the
appointment/promotion order of Smt Renu Bala Boro and Shri Ranjan
Basumatary (who were appointed vide order dated 27.06.2007 to the
post of Dresser Gr. ITI) be quashed and justice be done.

2: We have heard the rival submissions of Mr B.Ramchiary, learned
counsel for the applicant and Dr J.L.Sarkar, learned Standing counsel
for the Respondents.

3. It has been alleged in the O.A. that the aforesaid private
Respondent Nos.5 and 6 were appointed by the respondents authorities
to the post of Dresser Gr. III without following the prescribed norms
and that the Applicant was not provided with required informations.
Finally, it was prayved on behalf of the Applicant that the answer
scripts of the Applicant and private Respondent Nos.5 & 6 and result
sheet of the selection test/interview and select list on merit be called for
and perused by this Tribunal to find out whether the prescribed norms
were followed in making the appointment or not.

4, Dr  J.L.Sarkar, learned Standing Counsel for the
Railways/Respondents produced before us the selection records and
answer scripts. Those records were also shown to the learned counsel

for the Applicant. After perusal of the said records learned counsel for

b
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the Applicant stated that there was no violation of the norms in making
appointment/promotion in respect of Respondents Nos. 5 and 6. We also
found no infirmity in the selection.

5. In view of the above, we do not find any merit in the O.A. and, as
such, the same is hereby dismissed. No costs.

e

.

(M.K.CHATURVEDI ) R.
ADMINISTRATIVE MEMBER VICE CHAIRMAN
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH,

Dates:

AT GUWAHATI
IN THE MATTER OF:-
ORIGINAL APPLICATION NO. 122 /2008
Shri Haladhar Swargiary .......... Applicant/Petitioner.

= VS_
The N. F. Railway & ors. .................... Respondents.

LIST OF DATES

Particulars Annexure

22.07.1988:
30.04.2004:
07.10.2005:

03.11.2006
&30.11.2006:

21.03.2007:

27.06.2007:

27.06.2007:
02.07.2007:
12.07.2007:
29.10.2007:

06.02.2008:

Initial appointment order of the applicant, vide Annexure- C
Experience certificate of the applicant,  vide Annexure-D

Empanelled list of the candidates for
promotion, vide Annexure E

Notification for filling up of the vacant post
of dresser Grade III. vide Annexure F&G.

Interview Call letter of the applicant along

with other candidate, vide Annexure H.

Impugned promotion order of the private
respondent . vide Annexure 1.

Joining Report of the private respondent,  vide Annexure J.

Applicant’s representation. Vide Annexure K.

Applicant’s representation vide Annexure L

Another Advertisement for filling up of the

one post of Dresser Grade III, Vide Annexure M.

Call letter for the 2™ Interview. Vide Annexure N

Filed by
anpen ko Talukdan
Advocate, G.H.C.
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHA’H LB‘EN@H

TavET (EA RS -

(An application under section 19 of the Central Administrative Tribunal Act.)
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ORIGINAL APPLICATION NO. / y ';2/72008

“Particulars

Body of application:

Affidavit

Annexure — A

Annexure — B :

Annexure — C
Annexure — D
Annexure — E
Annexure — F
Annexure - G
Annexure — H
Annexure — I
Annexure —J

Annexure —K

Annexure — L
Annexure -M

Annexure =N

.N. F. Railway & ors

INDEX

Page No.

- 1-€
F
- B
= S
=10
-1
=12
- .
b= At
- 1s
-6
S s
-1e

- 19!’2/0*21

- 22-29

- 24

Shri Haladhar Swargiary ....Applicant/Petitioner.

Respondents .

Filed by

C,D’-z‘h:fe'n—c/(, . Ta.&c%lz—-

Advocate, G.H.C.
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH,
AT GUWAHATI

(An application under section 19 of the Central Administrative Tribunal Act.)

ORIGINAL APPLICATION NO. ! = /2008

Shri Haladhar Swargiary ........... Applicant./Petitioner.
_VS_
N. F. Railway & ors. .............. Respondents.
SYNOPSIS
1. The particulars against which this application is made:

This is an application under section 19 of the Central Administrative
Tribunal, Act, 1985 against the Office Order.No.E/Med/254/RN/Dresser,
dated 27.06. 07 by which the Private Respondents more junior to the

petitioner have been promoted from the Grade IV state to Grade III post of

Dresser without following the prescribed guide line on the basis of Seniority

E— — — —

cum- merit basis and for a direction to the respondent authorities to enquire

into the matter calling upon the records of the Selection Test (Written

Examination) for the post of Dresser/III held on 07.04.2007 at Divisional

Railway Manager (P) / Rangiya’s Office, vide- Office Notification

No.E/Med/254/RN/Dresser, dated 21.03.2007 by setting aside/quashing the
s L bt

impugned Office Order.No.E/Med/254/RN/Dresser, dated 27.06. 07 and to

fill up the said posts by promoting the candidates of Grade IV Staff on

Seniority cum merits basis as per norms prescribed in the Notification. The

private Regaahcients Nbs.S & 6 have been appointed by the Respondent
authorities to the posts of Dresser Grade- III for the reasons best known to
the concerned authorities in not following the prescribed norms/procedure
of the Notification. Inspite of representations filed by the petitioner dated
07.07.2007 and another one jointly with other candidates dated 12.07.2007
duly forwarded by the authorities, but no response has been received by
the petitioner from the Respondents authorities nor any action has been
taken by the Respondents in this regard till date. Hence, this original
application has been filed for seeking justice.
Filed by

MP;A'L CK/' TMM[{?L
Advocate,
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH, =
AT GUWAHATI R

(An application under section 19 of the Central Administrative Tribunal Act.) i
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ORIGINAL APPLICATION NO. | 2 —2008

Between-
Shri Haladhar Swargiary s/o late Sobha Ram
Swargiary, R/o Thaikarakuchi, P.O.- Sathisamuka, ,
P.S.-Barama, Dist- Baksa,(BTAD) presently residing at
Railway Colony, Qr. No.125-D, P.O.- & P.S.-Sorobhog,
Dist- Barpeta , Assam.

......................... Applicant/Petitioner.

- Vs-

1. The N. F. Railway represented by the General
Manager (P), N.F. Railway. Hd. Qrs., Maligaon,
Guwahati- 11.

2. The Divisional Railway Manager (P), N. F.
Railway, Rangiya. ¥ - 721354

3s The Chief Medical Suptd., Office of the
Divisional Medical Officer, N. F. Railway,

Rangiya, ¥m - T213s4,

4, The Senior Medical Officer, N. F. Railway,
Sorobhog . - #8123\ F

5. Smt. Renu Bala Boro, AYA, Office of the Chief
Medical Suptt., N. F. Railway, Rangiya. Pix- 78)3¢4

6. Shri Ranjan Basumatary, Safaiwala, under H &
M. I., N.F. Railway, North Lakhimpur, 723} 6oL
................................ Respondents.

Cotd. to......p/2
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1.1Fheparticilars against which this application is made:

This is an application under section 19 of the Central Administrative
Tribunal, Act, 1985 against the Office Order.No.E/Med/254/RN/Dresser,
dated 27.06. 07 by which the Private Respondents more junior to the
petitioner have been promoted from the Grade IV state to Grade III post of
Dresser without following the prescribed guide line on the basis of Seniority
cum- merit basis and for a direction to the respondent authorities to enquire
into the matter calling upon the records of the Selection Test (Written
Examination) for the post of Dresser/III held on 07.04.2007 at Divisional
Railway Manager (P) / Rangiya’s Office, vide- Office Notification
No.E/Med/254/RN/Dresser, dated 21.03.2007 by setting aside/quashing the
impugned Office Order.No.E/Med/254/RN/Dresser, dated 27.06. 07 and to
fill up the said posts by promoting the candidates of Grade IV Staff on
Seniority cum merits basis as per norms prescribed in the Notification. The
private Respondents Nos.5 & 6 have been appointed by the Respondent
authorities to the posts of Dresser Grade- III for the reasons best known to
the concerned authorities in not following the prescribed norms/procedure
of the Notification. Inspite of representations filed by the petitioner dated
07.07.2007 and another one jointly with other candidates dated 12.07.2007
duly forwarded by the authorities, but no response has been received by
the petitioner from the Respondents authorities nor any action has been
taken by the Respondents in this regard till date. Hence, this original
application has been filed for seeking justice.

2 Limitation:

The applicant declares that the instant application has been filed
within the limitation period prescribed under section 21 of the Central
Administrative Tribunal Act, 1985.

3 Jurisdiction :
The applicant further declares that the subject matter of the case is

within the jurisdiction of this Hon’ble Administrative Tribunal.

4. Facts of the case:

4,1  That the applicant is a citizen of India and permanent resident of
above mentioned location of Assam. The applicant is hailing from a
Cotd. to......p/3

//ﬂ/ﬁﬁdkw‘c Srra f)zaqj

4



,-.\\

4.2,

43

4.4

h
"

very poor family of Scheduled Tribes (P) belong to Bodo Kachari

community of Assam and as such=he-is=entitledto all-rights;=

privileges, protection, guaranteed under the Constitution of India
and statutory rules /relevant provisions of rules of law laid down by
the Central Government.

A copy of Caste Certificate is annexed herewith as Annexure A.

That the applicant passed his H.S. L. C. Examination in the year,
1988 but due to the financial crises of the family of the petitioner, he
could not go for his further study and he was compelled to in search
of any job to support his family as well as his lively hood.

A copy of Passed Certificate of H.S. L.C Examination issued by the

Head Master is annexed herewith as annexure B.

That the applicant in response to a local Advertisement of the N. F.
Railway for filling up the posts of Health Attendants, Grade- IV
category under the Medical Department, N. F. Railway, Alipurduar
Division, applied and appeared in the interview and as he was
selected in the interview and being found medically fit, he was
appointed to the post of Health Attendant in Scale of Rs.750/- 940/-
(RS/86) plus other allowances and was directed to report the
Divisional Medical Officer, N.F. Railway, Rangapara Jn.(RPAN), vide-
Appointment Order No.E/227/10(AP) 0Comp, dated 22.07.1988..
Pursuant to the said order, the petitioner reported and joined on and
from 27.07.1988 at Rangapara Jn.. Since then the petitioner has
been rendering his Service continuously to the satisfaction of the
Respondent authorities without any break nor any complaint from
any corner till date at different Stations, presently he has been
attached under Sr. D. M. O., N.F. Railway, Sorobhog.

A copy of Appointment order dated 22.07.1988 is annexed herewith
as Annexure C.

That the applicant begs to state that he had already completed one
month Dresser Grade III Training in O.T. on 30.04.04. In this regard
he has been issued an experience Certificate by the Medical
Supdt., N. F. Railway, New Bongaigaon. Thereafter the petitioner
being found suitable in the modified selection/suitability test, he was

Cotd. to......p/4
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4.6.

empanelled/enlisted along with other candidates for promotion to the
restructuring cadre with retrospective effect, i.e. w. e.f. 01.11.2003
in Scale of Rs.2650- 4000/- shown against each, vide- Memorandum
No.E-Med/210/RN/HA-AYA/8, dated 07.10.2005 issued by the DRM
(P), N.F. Railway, Rangiya.

Copies of the Experience Certificate dtd. 30.04.04 said Memo dated
07.10.2005 are annexed herewith as Annexures - D & E
respectively.

That the applicant begs to state that the Divisional Railway Manager
(P), Rangiya, vide his Notification No.E/Med/254/RN/Dresser, dtd.
03.11.2006, followed by notification of even No. dated 30.11.2006
for the purpose of filling up the vacant posts of Dresser Grade- III,
lying vacant at different stations under Medical Department of
Rangiya Division.

Copies of Notifications dated 03.11.2006 and 30.11.06 are annexed
herewith as Annexure F & G respectively.

That the petitioner begs to state that pursuant to the Notifications
cited above, the Respondents authorities, vide — Office Memo No.
E/Med/254/RN/Dresser, dtd. 21.03.2007, the petitioner along with
other candidates who have already opted/applied had been called
for appearing Selection Test(Written) to be held on 07.04.2007 for
for filling up 2(two) posts of Dresser/III in Scale Rs.3050- 4500/-
learned to be back log posts for reserved categories for S.T.(P)
candidates. Accordingly, the petitioner, along with other candidates
appeared in the said Selection test on 07.04.2007 and in the said
Selection Test (Written), the petitioner had done well so far
knowledge of the petitioner. In this regard, the petitioner also further
begs to state that he(petitioner) joined his Service in the year, 1988
and is the senior most Grade IV staff among the S.T.(P) candidates
as well as Second in general seniority. On the basis of Seniority
cum merit basis the petitioner was to be promoted from Grade IV to
Grade III categories. But surprisingly, without following the
prescribed procedure, the Respondents authorities for the reasons
best known to them, the private candidates, Respondents No.5 & 6
who are more junior to the present petitioner learnt to be joined only
after 2000, have been promoted/appointed to the post of Dresser III

Cotd. to......p/5
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on the basis of said impugned . Office.  Crder—vide
No.E/Med/254/RN/Dresser, dtd. 27.06.2007. Pursuant to the said
impugned order the Private Respondents joined on the very day,
i.e., on 27.06.2007.

Copies of Interview Call letter dated 21.03.2007, impugned order,
dated 27.06.2007 and Joining report dated 27.06.2007 is annexed
herewith as Annexure- H, I & J respectively

4.7  That the applicant begs to state that against the said impugned,
Office Order, the applicant filed representation on 02.07.2007 and followed
by another representation jointly along with other candidates on 12.07.2007
but inspite of representations filed by the applicants duly forwarded by the
authorities, no response has been received by the petitioner from the
Respondents authorities nor any action has been taken by the Respondents
in this regard till date. However, just to avoid the irregularity appointment of
the private respondents, the Respondents authorities, vide- Advertisement
No. E/Med/254/RN/Dresser, dtd. 29.10.2007 invited application from Grade
IV staff of Medical Department of Rangiya Division, for filling up of one post
of Dresser III ( U/R) on or before 15.11.2007 positively. Pursuant to the
said advertisement, the applicant also applied for the same and accordingly
the petitioner along with other candidates were called for appearing the
Selection Test(Written) to be held on 01.03.2008. The applicant appeared in
the said Selection test also but since the said post was unreserved category,
and the applicant being the second position in general seniority, the senior
most, unreserved candidate has already been appointed/promoted to the
post of Dresser, Grade III post. Now, the applicant being the Senior most
candidate of Grade IV staff amongst the S.T.(P) as well as in general, has
been deprived of getting promotion from Grade IV to Grade- III. Hence, the

applicant finding no way, is compelled to file this application for justice.

Copies of Representations dated 02.07.2007, 12.07.2007,
Advertisement along with Syllabus dated 29.10.2007 and Call letter
dated 06.02.2008 are annexed herewith as Annexure-K, L, M & N
respectively.

5. Grounds for relief with legal provisions:

5.1 For that the respondent authorities have violated the provisions of
g Benvm i %Eheduled Caste and Scheduled Tribes

¥ s by ngt following the prescribed Rules/Seniority cum merifs etc.

Cotd. to......p/6
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5.2

8.

For that there is a strong suspicion of manipulation of records of
Test examination, held on 07.04.2007, favoritism/nepotism/ undue
consideration in promoting the private Respondents Nos.5 & 6 from
Grade IV Staff to the post of Dresser Grade III category superseding
the Senior most Grade IV candidates having long experience
/efficient /qualified/eligible to be promoted from grade IV staff to
the posts of Dresser Grade III category.

Matter not previously filed or pending in any other court:

The applicant further declares that no any application/Writ petition or
Suit in this regard has been filed in any other court or any other

Bench of the Tribunal except this one.

Relief Sought for:
Under the facts and circumstances of the case stated above,

it is prayed that your Lordship would graciously be pleased to admit
this application, call for records of the Selection Test(Written) held on
07.04.2007, and after perusing/hearing both the parties the following
relieves may be granted to the applicant :-

(i)  to promote/ appoint the present applicant to the post
of Dresser Grade III category on the basis of seniority
cum merits according to prescribed Rules/procedure in
practice by set aside/ quashing the said impugned
order dated 27.06.2007 and.

(ii) cost of application.

(i)  any other relief/relieves, and/or pass such appropriate
order or orders as your Lordship may deem fit and

proper:-

Interim Order prayed for:

That applicant during the pendency of this instant Original

application prays for interim order directing the Respondents to stay the

operation of the impugned order dated 27.06.2007.

9.

10.

Particulars of IPO:

(a). LP.O. No. 39G 345275 of Rs.50.00 dated 08.07.2008
(b)  Date: 08.07.2007 '

© Payable at : G.P.O., Guwahati- 1.

List of enclosure:

As stated in the index.
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VERIFICATION

I, Shri Haladhar Swargiary, s/o Late sobha Ram Swargiary, aged
about 41 years, Service by profession, presently residing at Railway Colony,
Qr. No.125-D, P.O.- & P.S.-Sorobhog, Dist- Barpeta , Assam, do hereby

verify that the contents of paragraphs .......... L to...30 . believed
to be true an legal advise and that I have not suppressed any material facts.

AND, I sign this verification on this th day of July, 2008 at

Guwahati
Svi Tlakdhar Swergivh

Signature of applicant

AFFIDAVIT
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/AFFIDAVIT

I, Shri Haladhar Swargiary, s/o Late sobha Ram Swargiary, aged
about 41 years, Service by profession, presently residing at Railway Colony,
Qr. No.125-D, P.O.- & P.S.-Sorobhog, Dist- Barpeta , Assam.

Assam, do hereby solemnly affirm and declare as follows :-

1; That I am the applicant/petitioner in the instant Original Application
and as such, I am well acquainted with the facts and circumstances of the

case.

2 That the statements made in paragraphs 1,>,% @-0,@'@&%'%2
true to the best of my knowledge and those statements made in
paragraphs 4-3)1,.5’9.(,)‘ are matter of records which I believe to be true
and the rests are my humble submissions before this Hon’ble Tribunal.

AND, I sign this affidavit on this  th day of July, 2008 at Guwahati.

o2 opo
Identified by Hatadlat SW 2t /U
Zuripem ch Elukdow DEPONENT
Advocate's-Clerk :

S

mk‘v@ ‘!nbunai

NOTAR‘(

Guwah
Regd. No=-

UR RAr
SHAH SYED SAV\ A BEd. LB
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{ Northeast Frontier Railway . %
Office of the R
Divisional Railway Manager(P),
i MEN \NDU{ N.F. Railway, Rangiya.

7

\"\

& ot The 1 mg st2f o0 Medical department of RNY division are found suitable in the
» modified se suito v lic test and empanelled /enlisted for promotion to the following
categorics as agninst cooh, inconnection with the restructuring of cadre w.e.f 01.11.2003

vidd Railway I’s letter 20 PC-IL2003/CRC6 dated 09.10.2003.

This | > approval of competent authority.

(A O rgory:- HLAYAYA in scale Rs. 2650-4000/- (NBQ, BNGN, SBE, RNY).
ISN | Na Shei - Designation | ScaleRs. Working under
0l Rar ojanilaiion, (SC)  HA/AYA | 2610-3540/- | MS/NBQ
02 | Db 'l Choudhury, (UR) | ~do- -do- ~_ ~do-
03 | Jal nRajn, (ST) -do- -do- -do- i
|04 | Unt a, (L12) ~ -do- -do- Sr. DMO/BNGN o
> | Ru b, (Ul f ~do- -do- MS/NBQ ;
nowar. (S1) . =do- -do- Sr. DMO/RNY
| 07 | Brojer Tioro, (ST) . -do- -do- Sr. DMO/BNGN gl
08 | Hal'd' o Swargiary, (ST) 1 =do- 1 “do- _ | Sr. DMO/SBE

o
govg
3
(&)
2
=

' 09 | Ran Basumatary (ST) -do- -do- MS/NBQ
' 10 | Ganoomma, (SC) ! -do- ! -do- - -do- |
Vg "8 iae o~ e ey T

i1 [ G.. ar Samma, (3C) ‘ -do- 1 -do- -do-

® gury - TTUVAYA in scaie Rs. 2610-3540/- (NBQ, BNGN, SBE, RNY)

. ita Ramana, (SC) | HA/AYA 2550-3200/- | MS/NBQ
02| Ri zary, (ST) - ~do- -do- | -do-
; 3 | Ra van Prassad, (UR) | =do- -do- -do-
?A’.‘ ',1-1"1}- ,(H0) - ”_-: ~do- -do- ~do-
A {UR) , 1 edo- -do- -do-
 Bartait, (UR)  -do- ' -do- -do- Re.
07 | A Bala Rov, (UR) ~ -do- ~do- -do-
.08 | Re a Boro, (ST) | -do- ~_-do- Sr. DMO/RNY
09 | Gi (UR). - ~do- -do- | MS/NBQ

Y%
(S. Sarthah) -

i APO/I/RNY
: For DRM(PYRNY
No.I:-Med HA-A VAT | S Dated.710.2005

DINATST IS 3 MS/NBQ, 4. MS/IC/RPAN,
Jivl. | A 6. Convernor/NFRMU/RNY, 7. Divl. Secy/AISCTR*I‘EA/RNY .

1
Divi. :
Sr. DX I, RNY 3. 9. Statf concerned. 10, P/case. &
' L)
: [q}

For DRM(P)Y/RNY

roiod 10 in Does O

. T
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‘ b iy - Dated 03-1!)-2006 1
("‘Fv'i"‘xﬂ!/ "‘."" ; i i " i'
ui\!‘)lld\\} .' f ! ;‘ “ : " |3
MIS/NDO, RPAN fido) . Jf;ﬁ.l L |
qr:m'kaY'BNGN RP, N,NLP'SBE.‘/ | - S amm
Hé m/ RNY, NBQ, BNG RPAN NLP. i : ;“‘.l" ‘ b |
R , )
. Sulby:- 'Selactfon to.st( Vlritten exanunaﬂon ) for Nw pon ot Dw;. ser/LL. \t " 4
Ref:- llm oﬂtees letter No‘E/MZ:D/’54/RWT“recs¢r dt.1-10 ()‘4 v~1“"~'i‘
bt ne : o0 l ‘
ln' reﬂ,u,nw o llns mhcc's l\oum.umu Of cven | Numbu
s e gelection | Lest(written examnnation)  for promotion o ihe  post. of‘
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Named of r::mdul:\t(s ,.S/le Desgn. i}" ,’
b e . AR . | g |
Haladhar .‘Margiur;r e HA/SBE !' |
‘}hu;\«;ﬁ(?:r F.I\{z'tlh-'l'iﬁ mowaf HA/NLY; . 5 DM ‘ ;. ‘
Cangri Swargiary KL | T AYA/RPAN, | ST MSRPAN { | 4| | - }{ !\
pul B e Fames o 5u}<u,¢“zm~~mw ST 2 JwEApN it 1
lukul Chy Kalitam]$3 o | SatmwalasRPAN | UR H&MVRPAN; T ! -
: , e — — o
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10T ] & MI/NBQ, BRNON, RNY, RPAN,NLP. | : o
1152 EL ! L ’
,’! { ! Sub- Selection for fillmg up 02 posts of Dresser/I11, 'in scale

Rs.3050-4590/=, !

el This office’s letter ol even numba:r dated 4-10-05 & 21-10-05,

B EEEpEERYE
| . . . i @ | . .
' |  Notification  calling options . lrom cligible slall wag 1ssuod - on 4-10-05
! ~ o1 . ' ‘(. " ! i ‘ " . e SR - ’
| extended [uiiher vide this office’s letter ol even number dated 21-10-05 tor the. pust a
' el e V] ' ; . i | —— ; l
of Drcsser/Grlll m seale Rs.3050-1590/- . As dtlrecte.d by CMS/RNY  to-day, ;
Sfurilier option: we herchy inviled from the stait wh‘!u tulils the following crteria. .- ‘
} | (A)Educational qualilication :_ Matriculate/HISTC pass. . ) "
| (B) Length of service o Rendered  not Jess a2 yis. continuos service as un Ol-
| 1 2-2000. , . ;
i Wrilten test will be conducted on a date to be notified later on based on
\ L onclosed  syllubus . The  examination. will be tor 50 marks tor iiu.30mis. 1
tioy I bilingual lorm Hindi & Eaghlish. o | ' '
ARE .‘\ | e ~ , . oy 0% 1 . ! <1 s ~ ' -
it e o The Controlling. Officer should give wide publicity of this notice amongst \
the elipible saff under their conlrol and ensure submission ol option {counter signed
'x by him/her il official seal) to this office on or bejore 15-12-2006 positively.
: Accordinls wiillen 4ot to- held on 09-12-2000 s deferred. Options Teceived by
this ottice wlter dhe tropet dede.incomplete or incorreat will mot be entertained
“ 11y ‘:\/ Ore { . -
pader uny Clrcumsiances, W\ Gy A s 8
| e AR
| - S { S \
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Sr.DM/SBE, BNGN, NLP

H%MI/1LP,BNGN, RPAN |
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Subi- Selection test (Written) for the post of
Dresser Gr.III in scale ks.3050-4590/-.

Pef;~ This Office’s letter of even number of
dated 04~-10-03, 3-11-2006 and 30-11-2006.

In reference this Office's
dated 4-10-05, 3=-11-06 and 30-11-06, t
examinat icon) for promotion to the post

Notification of even number
he Selection test(written
of Dresser Gr,III in scale

R8¢ 3050~4590 /-, has been fixed on 07-04=2007 (Saturday) at DRH(P)/
RNY®*s Offi-= from 10,00 hrs.

The following eligible optees may
in the said written test accordingly,

There will be no absentee test,

SNT|RefioTo" SiRdidaces T~ [Bestn

be spared to appear

—'gés: Wworking under.

oy 5
S /Shri
ol Lkl E

1., Basant K)i.Talukd‘ar HA

AT Haladhar 3+dung W:? HA

3. Bhupendira Nath Ffonw Ha

4.8Smt . Xan- L Swargiary AYA
S. Bipul Boro Safaiwala
6. MukuL Che Kalita Safaiwala

7 t.Rina Narzari AYA

o3t ,Ren: Nala Boro AYA
+Smt . Bhar at 1 Boro Safaiwala
\)Q/.‘ Ranjan Basumatary Safailwala
11, Ramesh Ch,Barman HA :

UR. M /NBQ .
ST _ Sr{Dm/S BE\/
ST Sr.PDMO/NLP

sT M5 /RPAN

sT H&MI/RPAN

UR H&MI/RPAN

ST MS /NBQ

ST CM /RNY

ST M5 /RPAN

ST B&MI/NLP

UR CM8 /RNY

: ntrolling Officers are requésted to arrange for -
sendGiiy 1. © I ye272 Working reports and DAR/SPE/Vig. clearance
ortees to this office earliy,

for a1l hove

e amn

.
MQ Vo T MY, ;’L“LG‘Q
o J\Vj‘\“*,zz Lo

Sl

MET <,

Pl

( G. K, kKalita/)
APO/I/RNY
for DRM(P)/RNY

1) Div1.5 oy /NFREU/RNY (2) Divl.Convenor /NFRMU/RNY

3) Divl.S -cy/AIRSCTREA/RNY (4) Staff conc

awnyiod M M Toni S

erned.,

/,

for DRM( P)/RW g
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N. F. Railway

- OFFICE ORDER

immediate effect.

a ‘;,4-9»1 enuve — L

Hvative rbunal

O‘fjﬁé‘e of the

Dafod': 27.06.07

T —

On being empanelied for promotion to the post of Dresser Gr. Il , in Scale
Rs. 3050-4590/- , vide this Office’s Memorandum No. E/Med/254/RN/Dresser
dated 21.05.2007 , the following Statf are hereby appointed to the post of
Dresser Gr. III , in Scale Rs. 3050-4590/- and posted as noted against each with

1. Smt. Renu Bala Boro (ST) , AYA/RNY on Pay Rs. 3030/- in Scale Rs. 3050-

45%0/- , is posted as Dresser Gr. III in Scale Rs. 3050-4590/- , against the
Temporarily variated post of Dresser Grlll , from Sub-Division
Hospital/NBQ, vide  Memorandum  No. E/Med/254/RN/Dresser
dated 27.06.07.

. Sri Ranjan Basumatary , Safaiwala under I & MI/NLP is posted as Dresser

Gr. III at Health Unit/NLP , against the temporarily variated post , vide
Memorandum No. E/Med/254/RN/Dresser dated 27.06.07. :

This has the approval of ADRM/RNY & CMS/RNY.

No. E/Med/254/RN/Dresser

. Copyto:-
"CMS/RNY 2. MS/NBQ, RPAN
4. H&MI/NLP 5. OS/VE

¢ 7. Divl. Secy/NFREU/RNY

—atrted $4 B Teus G0

G P

(G. K. Kalita)
APO/I/RNY
For DRM(PYRNY
Dated 27.06.07

3. Sr. DMO/NLP, RNY
6. Staff concerned
8. Convenor/NFRMU/RNY

For DRM(PYRNY

-
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The Divisional Railway Manager (P)
N.F. Railway, Rangiya
Thro: Proper Channel..

Sup:  Selection test (written) for the post of Dresser Gr. Il in scale Rs 3050 — 4590/-.

Ref: 1) Your letter No. E/Med/254/Rn/Dresser dt. 21.3.07
2) Your memorandum No. E/Med/254/Rn/Dresseér dt. 21.3.075.

Respected Sir,

| have the honour to inform you the following few lines for your kind sympathetic
and urgent action please.

1) That Sir, as per your letter No. E/Med/254/Rn/Dresser dt. 3.10.06 | am top most
senior in the category of HA.

e

2) That sir, in reference to your letter No. vide under reference | have appeared in
the above selection and done well.

3) That Sir, question paper was given in the written test consit of 3 parts héving total
70 marks shown on the top of question paper & to be done within 90 mins. On the

other hand, total marks by adding 3 parts becomes 90 marks, matter in
- contradictory.

Soat

4) That sir, | have comgleted 01 month Dresser Gr.- Il training satisfactorily on
~ 30.4.04 as certificate is being provided to me by M/S NBQ.

~ On Considering the above, you are requested to look in to the matter and arrange
to let me know why myself deprived from the promotion for the post of dresser Gr - Il and
the junior most have been promoted for the same. '

Your early action will be highly solicited.
Thanking you.

, 've Tribuna; Yours faithfully,
|/ | & Yaladlian Swarsiar(y

f ! . (Sri Haladhar Swargiary)
, HA/SBE Teadet Sy pmofcmiz

Copy o b VS Sy
CMS/RNY ’ ]
MS/IC/NBQ S
CMD/MLG v

I
DR/ RNy Lo o

B (]
I ™ mona\ Medi on
g R
~ !.L\v..h,\hﬂ_‘



(Through proper channel) ™

post of Dresser Gr. III

iy . ]

' ! Reft - Letter  No. E/’I\/Ied/?.S"l/RI\T/Dresser dated 21.03.2007 and
I’ | .+ memorandum No. E/Med/254/KN/Dresser dated 21:05.07

!

i

|

Sir.,
With reference to the letter mentioned above we beg to submit. following
! lew lines tegarding large scale irregularities committed in the selection test held
: on 07.04.2007 for promotion to the pose of Dresser Gr-lll for ,voﬁr kind
consideration and redressal of grievanlces.
That Sir. in terms letter dated 21.03.2007 a wiilten test for selection/
promotion to the post of Dresser Grade-111 was held on 07.04.2007 from the end of
; Chief Medical Superintendent, N.F. leww Rangxy«. and we participated in the
- written test held on 21.03.2007 but we were depr: ived of solcotnon/pn omotion to the
post of Dresser Grade-111 due to grave irregularities/manipulation conducted at the
instance of Dr. Hiken Basumatary, Sr. DMO, Rangiya in the said selection to
promwte Sinli Kenu Bala Botv and Sii Ranjan Baswmatary to the post of Dresser
Grade 11
That Sir, ws per notification of selection the writlen exunination was to be

conducted on 50 marks with time Limit of 1.30 hrs whereas selection paper was scl

]U~ww~b"‘()tl 70 marks with same time duration. ‘I'herefore this is irregularity in the selection

d“‘&@ ‘&\ul and clear violution of selection procedure, Moreover, in the selection lest
‘ Smti. Renu Bala Boro und Sri Runjan Busumatary could not unswer their answer
script properly in the written examination and most of the answers seript lefl blank

i 0\67 {{‘n the exumination but latere on their unswer scripl was ﬁlled up by some other

| 4
}«p‘é’g@udl the mblauw ol Dr. H. Bu.sumalzuv Sr. DMO 10 provide undue benefit
@q/ﬁ 29

t;tﬁ’nmolmn 1o Smti Renu Bala Horo arid Sri Ranjan Basumatary. It is also Lo be”

‘g““ relevunt (o mention here that although unswer is (o be made in English but Renu

“/C ‘ '._, 19 — Anne')u.we,_
To, ¢ o
The Divisional Railway Managu (P)  JUL
N.F. Raiiway,
- Rangiya.

" Subs - hlcgulfu mcs in the selccuou hc.ld on 07. 04 2007 for promouonto "the?e t

M\!;!
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B.uu Boro. cannot \mw Eughbu properiv and her answer scripl was ﬁlled up by

eoma other person, theratnre a large-scaia irregularity is made in the selection

wheldipa. 07.01.2007 1o p‘O'v'l'u" undue benefit of pxomouon to Renu Bala Boro.

 Mioereover. answer sap of S11 Ranjan Busunuuary Wit aiso maupulated by Dr.
H Basuvmmry 10 pmvtde selection/promotion to Sri Ranjan Rasnmatary.

wm hwﬂ'h.u Siryioul vaﬁas'ac.mu v of Dresser Ge-I11, 1 pém was ros.crvoq nnd»l)postaé

e el TN Thiages
&

jsWas umreserved but 2 \‘deﬂblU& was filied up DV ST Llﬂldlﬂdw ai lhe') lllbulllbb of

Pr 11 Basomatary and in this way deprived eligible unrecerved candidate, this is

selection is also vitiated hy wav non-observing reservation rule.
That Sir, promotion order of Smti. Renu Bala Boro was issued by DRM '
(P)/RN\ vide letter No. FJMcd/254/RN/Dx resser dated 27.06.07 and on the same
Ao day»,hr. PMO/RNY sent the joining report of Renu Hala Boro as I)re%ér Gr. [ to
% DRM (PYRNY wvide Sr. DMO/RNY letter No. H/1O/RNY/34 dated '27.06.207,

| ~actually without obtaining joining report from Smti Foro, ‘: L

} : | against the reservation policy and also against the departmental rule, thercfore the .
1 ¢

!

t

i

!

T P )

B foconnclhat Sir it is also stated that there is no scope of promotion to the post of

Dresser Grlil from the post of Safiwala but S Runjen Basumatary being a

¢ Safaiwal called for appear i the interview for promotion to the posi of Dresser Gr.

v

It and ater gross ireguiarity and manipulation in the selection test he i

: - promoted to the pos of Dresser Ge T alihough there nre many senior Pregser

expecting theie promotion to the post of Drasser Gr-MTT but they were deprived

from consideration due to Tilling up of the post of Dresser Gir=H from Safaiwala in

‘ ~ violation of e
That Sia, iF proper investination is made from the departmental \tg,:heme or

hy C.R.I every thing regarding irregulartiessmanipulation done in the selection test
held on 07.04.07 to provide undue benefit of promoion to Smti R. Boro and Sri R.

Dasumatary will come out. Ti iy furiber stated tiat if Renu Dala Boro.-and Sri -
Ranjan - Basumatarv is asked 10 answer samc question papcr*gbc-tbr&%he‘-q
or in writing but

| Investigation agency we are sure that they wiil not able to answ

1 l they were declared puwcd in the selection by way of [urcgulanuw n ﬂlt._adculwu-__ﬂ .

f test held on 07.04.07- Thcz»tme the entirc sclegtion test hicld on |O7.04.07 to

e

¥
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promote Smi. Renu Bala Boro und Sri Rapjan Basumatary s lable 10 be

e

cancelled and a tresh celection i« lible to be condncted 1o provide ju<tice to thoge

i1 who fairly appeared in the selection test beld on 07.0-L07 tor protwotion to the post

ol Dresser Gr-iTi.

e

3 That Sir, to ae commadlate St Renn BRada Rore e ot of Drecaer Grade-
!

IT has been variated tiom SDHM BQ ot Policlinic/RNY vide DRM (PYRNY s
memorandum No. F/Med/254/RN/Dresser dated 27.05.20 7. on the same day

when promotion order of Smii Renu Rala Boro was iseued viersin it i mentioned

B g

) that the vancation hoas the approval of CMERNY but e 2t no approval was w
/ given by CMS/RNY and the cane By was iving with the CMS/RNY upto
| 29 06.2007 withont his approval of poudt variation As such it i4 urosg nngulurny

commitied to provicie undue benetit of promotion to Simii Renu Bala Roro and Sei

Ranjan Basumatary.

Under (e facte and circuns tances 09 araied above we prav for detail

Clguiny of the solection test Lokl on 070007 and therealler to cancel
Cselecton promoiion o1 Smit. Rene Baia Boro and S Ranjan 1sasumatary to the
| port of Drewsor Gende T s el D plezeaed v bold the selection of Dresser

- Geade-HT abicsty

And o s act or Bindniess we shail reniain Lealili o vou.

Yourg tathinlls:

OO Popondis kn  Sulkdan  HAS/ MBINBR

Cg\g; A@/wﬁﬁmz<@m7yﬂf/ﬁﬂ@4/m¢&/§4f

'§
@ GOT2AA O ey AR Jrro S
(_) LRI AR // //) lenl fe .- ’

S AVARCE N IS

D Q)‘\('\I‘((‘ Ll (‘5 01c 0 C / / 13 ‘Y'\H\’
/ '
Clopy - (6 ) Kﬂ ne )@0‘717 &"C/ f/ /fﬁ/lnsnf/kpn;\/

CMEPIT o ndormatiog Al eeesar N oaldion,
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N. F. Railway

Office of the
Divl. Rly. Manager(P)
N.F.Railway/Rangiya

No. E/Med/254/RN/Dresser ‘ _ Dated : 2;9.10,:Q7 =~
To,
MS/NBQ, RPAN p. ) : { |
Sr.DMO/RNY, BNGN, SBE, NLP, DMC, MJUBT ) VIl /
CHI/NBQ, BNGN, RNY, RPAN, NLP : = B /
N. F. Railway . ' ! S s S |
Sub :- Selection for filling up of 01 post of Dresser/Gr I~ o [

in Scale Rs. 3050-4590/- — ™

It is decided to hold a selection to fill-up 01 (One) post (UR) of Dresser/lil |,
in Scale Rs. 3050-4590/- of Medical Department of RNY Division. The mode of
selection will be written test. Syllabus for written examination is enclosed. l
Question paper will be bi-lingual i.e. Hindi and English. It will be open to the
candidate’s choice to write in any cne of these languages. The candidate should

cleafly indicate his/her choice of language in the space of the option/application
format.

Hence, options are invited from Group-D staff of Medical department of
RiNY division, who have rendered not less than 2(two) years non-fortuitous
service as on 30.09.2007 and possess educational qualification of Matriculate, in
terms of Railway Board's letter No. 12/(NG)I-2000/PM 10/2 dated 26.08.2004. .

The controlling officer shoulc give wide publicity of this notice amonst the ~ ‘
eligible staff under their control and ensure submission of option (counter signed
by him/her with official seal) to this office in a bunch so as to reach this office on

or before 15.11.2007 positively. Options received by this office after the target

date and incomplete and incorrect option will not be entertained under any
circumstances. '

.//

S

DA: 02(Two) -

| -

| . (GHK Kalita)

APO/I/RNY \
For DRM(P)/RNY

Copy forwarded for information to :-
1. GM(P)/MLG
2. Divl. Secy/NFREU/RNY
3. Convenor/NFRMU/RNY :
4. Diyl. Secy/AISCTREA/RNY —

-

6. K. Kalita)
APO/IIRNY ’
For DRM(P)/RNY

fied 10 b Foms o

Eivi @
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SYLLABUS FOR DRESSER/GR.III EXAMINATION

1) What is Bacteria
2) What is virus.
< m 3) What is infection.
4) Type of injuries
S) ldentification of instrument
(i) Chitele forcep.
(i) Needle holder
(iii) Cutting needle
(iv) Different threads
w (V) Scissors, forcep & use
' 6. Bandage Technique
(i) Curbunckle bandage
(i) Breast bandage
(iit) Scrotum bandage etc
7. Disinfectants
8. Sterilisaiton procedures, Auto clave boiling etc.
il 9) What is pus
Pt 10) What is grannutation tissue
| 11) What is boil, absecess Ulcer
12) What is difference between
(i) Virus bieeding
(i) Arterial bleeding
13) First aid in snake bite
B m 14) What is first aid
g 15) What is first aid in burn injury
16. What is first aid in fainting.
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' ___ Office 7f the
No.E/Med/254/RN/Dressaer | Conirs minlstrative 108 3. 06 =02=08
To : - / = 0 ““ ,
CMS/RNY N ‘ ;
MS/NBQ & RPAN c e ) ,
Sr,DMO/SBE, BNGIN, NLP (WETET =T
H&MI/NLP, BNGN, Rpan..____ uwdl

" ——————ttn

Subs - Selection test (written) for the post of
Drresser Gr,IXI in scale fs. 3050-4590/-.

Refi- This Office's letter of even number a&
dated 29-10=-07,

In reference to this Office's Notificat ion of even
number dated 29-=10-07, the Selection test (written exam-
ination ) for promot.ion to the post of Dresser Gr,III in
scale Rs, 3050-4590/~, has been fixed on 01-03-08( Saturday)
at DRM(P)/RNY's Office from 10,00 hrs.

The following eligible optees may be spared to appear
in the 8aid written test accordingly,

There will be no absentee test,

SN ’Namecaf candidat es lDesignation Eas—lworking undexr
e
S/shri v

1l Basanta Kr,Talukdar HA - UR . MS/NBQ

2, Haladhar Swarglary HA 1N Sr,DMO/SBE
3. Bhupendra Nath Konwar HA ST Sr, DMO/NLP
4, Nabin Basumat ary HA S  MS/RPAN

5. Smt,Kansrxi Swargiary AYA ST MS/RP AN

6, Smt,Rina Narzari AYA ST MS/NBQ

7. Smt,Bharati Boro Safaiwala ST MS/RPaN
8, Ramesh Ch, Barman HA UR  CMS/RNY

Controlling Officers are requested to arrange for

sending last 3 years working repoxts and DAR/SPE/Vig.clearance
for all the zhove optess +5 Lhis office warly,

(?/')77/
. ( Go K. Kalita )
APO/I/RN :
for DéM{P)}RNY
Copy tog=

1) Divl,Secy/NFREU/RNY (2) nivl,Convenor/NFRMU/RNY
3) Divl.Secy/AISCIREA/RNY (4) Staff concerned

—

e

| JZ ¢ £or DRM(P)/RNY

-uvuu....a,,i_
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' A Central Administrathve Tribunat |
1
r ol
19 auG 2008
- -
Mg =EaWE b
l Guwabhati Bench
CENTRAL-ADMENISTRATIVE TRIBUNAL, GUWAHATI BENCH,
— AT GUWAHATI
F]}f} i ‘:N ("_'I,L‘_(%:% ‘ ' IN THE MATTER OF:-
oot :' ORIGINAL APPLICATION NO. 122 /2008
Court Officer, } Shri Haladhar Swargiary .......... Applicant/Petitioner. i
| - Vs- i
The N. F. Railway & ors. ................... Respondents.§
AND

IN THE MATTER OF: .

Todukdot

en Cv oo

Hoddhor

Acdvocale  Ghy., [4]& 2008,

thvpagh.

Iwep

-

An additional affidavit filed by the applicant for -3

submission of Gradation List and specifying the main

grounds of grievance of the applicant.

1, Shri Haladhar Swargiary, s/o Late sobha Ram Swargiary, aged
about 41 years, Service by profession, presently residing at Railway Colony,
Qr. No.125-D, P.O.- & P.S.-Sorobhog, Dist- Barpeta , Assam, do hereby

solemnly affirm and declare as follows :-

1. That I am the applicant/petitioner of the instant case and as such, I
am well acquainted with the facts and circumstances of the case. I have
been informed by my Advocate to submit Gradation Lists of the candidates
involved in the instant case and List of Dates which were not submitted at
the time of filing of the instant case and to specify the main grounds of
grievances of the case as per order of this Hon’ble Tribunal dated
21.07.2008 and as such, I have furnished herewith the Gradation Lists and
the List of Dates in the form of an additional affidavit as follows:-

2. That the deponent respectfully begs to state that at the time of filing
the instant case the Gradation list of the candidates could not be submitted
to the Advocate of the deponent and as such, the Gradation List could not
be anrexed along with the Original Application of the instant case as the
same was not available with the deponent. However, the Gradation Lists
have been collected by the deponent latter on and the same have been
furnished herewith. It reveals from the Gradation List of the candidates
involved in the instant case that the name of the private respondent No.5 ,
namely Smti Renu Bala Boro, AYA, has not been appeared in the Gradation
List prepared in the year of 2004. However, it is learnt from the reliable
source that her appointment and joining Service is in the year, 2001. The
date of joining Service of Respondent No.6, namely, Shri Ranjan Basumatary

Contd. to.p/2

0



is 02.02.2002, vide - Sl. No.12 in the Gradation List of Safaiwala and the

deponent’s date of joining is 27.07.1988, vide- SI. No. 12 of the Gradation

List of Health Attendant/AYA. So, it is seen from the Gradation Lists the

deponent is mare senior to the private respondents No.5 & 6.

1
, regarding the grounds of grievances, the deponent
res, ectﬂ@}x begs to state that the interview /Written Test held on

37}

«(af!fm 'déi&‘hZOW r promotion to the post of Dresser Grade III was a Selection

post, from Grade IV staff to Grade III category and as such, the selection
of the candidates was to made on merit giving seniority marks in Group ‘C’
promotion amongst the S.T. candidates since the said posts are reserved for
S. T. (p) candidate as per Roster Point so far knowledge concerned of the
deponent. But the procedure has not been followed in the said Section Test
and also there was grave irregularities /manipulation etc. in the Selection
Test/ interview, in this regard the deponent as well as other candidates of
the said Interview had already filed representations before the concerned
authority but no response from the authority’s end, vide- Representations
darted 02.07.2007 and 12.07.2007 (Annexure- K & L of the Original
application). For the grounds of grievance mentioned above , the deponent
has filled the instant case seeking proper enquiry on records and to give

justice as per procedure of rules.

And signed on this additional Affidavit on this 73th day of August,
2008 at Guwahati.

Sy HalRhak  Swakgiorly

Identified by Sy Haldhm S’axnctiafzy

DEPONENT
Advocate, Ghy.



VERIFICATION

I, Shri Haladhar Swargiary,‘s/o Late sobha Ram Swargiary, aged
about 41 years, Service by profession, presently residing at Railway Colony,
Qr. No.125-D, P.O.- & P.S.-Sorobhog, Dist- Barpeta , Assam, do hereby
verify and found the contents of the additional affidavit made in paragraphs
1 to 3 are true to the best so far my knowledge concerned and information

received.

AND, I sign this verification on this /3th day of August, 2008 at

Guwahati

Sw Jaldhar Sam/zeiaﬁ“’/
Signature of applicant/Deponent
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24,4,89

A'_’{

-6P+1T

U /R
U/R
4, Ram Bhaju Harizan s/C
5. Dhanilal Chowdhury‘m,:," .
6. Jaldl Xamraju .. ) X
?\f ' 3.".Slna’n BaImJ_L
’ Jarga . ° S

%D _‘ ) R .

16. Iv . 8U

T 2646, 86

26.8.8¢
“3.8.84

17 .,.,11.8«

3. 10 :

22,7.81

11, :.82

26.8.84
26.8.84

23 11 84

—3 1? 84

'12'11,17~,, 14 1¢ 54
‘1:70 14..

26§§a85
2298.

Changed his cat =gory
from S,/Cleane
at his ow "’"312‘_}'._.5";.

T fa +&3i@ Dept t.
fd. to I".)A"‘J"l’ ot tom

o HA

‘fﬁ

Pmnot ed
Promot ed. ;
DrOmof: ed.

1asaYeRITT

~ e

de. fng PﬁAN at mis

owr requesgt,’ . e
~~—t f '{)""
\vuquL... sows Uy <

iority‘ WY’C)‘ ‘C rq ,l_f.,' ’,/."

A

]

W

U
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Written statement on behalf of Respondent No. 1,2,

_Sanum

3 and 4. The respondents most respectfully beg to state

as under

k&.WQspxﬂAqu

N }
SN

.f\

O.A .
1. That the respondents have gone through the W.8. and

understond the contents therein.

P A
Yhvos
L

2. That in reply to statements in para 4.1 to 4.6
Respondents begs to state that applicant in this O.A. along
with other candidates appeared in the selection test for

two post of Dresser Grade-III as shown below:

¥
RS JRON Total No. post = 2
o & 0
% > O Un Reserved -1
R NS
\C WY A Reserved (ST) -1
NN
’QBQ/X 3
ddjcﬁ
4}9/Q“ It is denied that the above vacancies were backlog¢
RSN

vacancies. Against two post two candidates were selected
on the basis of merit. Smt. Ranu Boro was selected against
the unreserved post as she secured marks for unreserved

post. Another candidate was against reserved category.

There is no irregularity in view of the guideline issued
(NN Tc

by the administration that candidate,belonged f£rem reserved
categories who obtains marks above those specified for

unreserved category may be selected against the post.
Contdcoooz
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3. That in reply to statements in para 4.7 respondents

process a fresh selection if it is procedurally correct.

{
beg to state that the administration would not cancel and {i
The representation if any, should have been submitted just g

after the selection and before declaration of the result.
2

In this case the representation has been submitted when the

candidate come to know that he has not been empanelled. It i -V

Aerie gE: r 3

is also éesi?gé;phat Railway respondents invited application 3;3 :;g

from Grade-IV staff of Medical Department of Ranglya Divisioé Pl

" v &

for filling up 1 (One) post of dresser-III (UR) on or beforeE G -

. ) :{ e =
15.11.2007 vide notification No. E/MED/254/RN/Dresser at A

29.10.07 just to avoid the irregular appointment of private
respondents through previous selection. It is to be mentioned
that the applicant has appeared this time also but could not
come out successful in the selection test. Hence the applicant

was not selected for promotion to Dresser-III.

4, That under the circumstances explained above the

O+.A. should be dismissed with cost.
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? 00.0.00..0....0.0.00000.!. 000000’ BOHO&

?@&nfﬂﬁkilwmhg..T%u. “aged about ve..%Tvenne
years, working qs%."lb@ﬂ!ﬁtw{..."52“'.“.",/&’?"@0 hereby
say that I am conversant with the facts éf the case,
and have been authorised by respondentr§64 o./ii./. 4.

to verify and sign this verification. Accordingly I
verify that the statements in paragrapns 1 to H......
are true to my knowledge ard that I have not suppressed
any material factse.

I slgn this verification this 9? day of .A.\Q“’.’\
s 2009 at Rﬂﬂ\@\’i&

/W

neET T "5'“ '%Tf"“‘"'
Dv" ] * '

¥ R,
N. F. Railway, Raoy
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH,
AT GUWAHATI
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ORIGINAL APPLICATION NO. 122 /2008

Shri Haladhar Swargiary .......... Applicant/Petitioner.
- Vs_
The N. F. Railway & ors. .................... Respondents.
INDEX
Particulars Annexure Page
Representation filed by the applicant, dated  Annexure- I 5

11. 06. 2007 praying for reassessment of
Answer script of the interview for the
Dresser, Grade- III held on 07.04/2007.

Representation filed by the applicant, dated Annexure- II 6
02. 07. 2007 stating his seniority position

having experience etc. and to let him know

about the promotion etc.

Representation filed by the candidates jointly Annexure- III 7-9
including the present petitioner complaining

of irregularities in the selection held on

07.04.2007 for promotion to the post of

@// -\o*/ Dresser, Grade- III, vide - dtd. 12.07.2007.
&

/ AN
s

&8

AN

Filed by

Advocate, G.H.C.
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IN THE MATTER OF:- N
Original Application No. 122 /2008 V%
e Shri Haladhar Swargiary .......... Applicant/Petitioner.
;:(:’*ﬁ*;i TR 7 ot g e g1
i Contraf Selvinisin %m‘ na
= VS_
1§ MAY 2009 The N. F. Railway & ors. .................... Respondents.
% s AND
uwahati Bsnch

IN THE MATTER OF:

An affidavit in- reply filed by the applicant/petitioner
against the Written Statement/Affidavit in- opposition
fled on behalf of the Respondents 1 to 4 in

connection with the aforesaid Original Application

I, Shri Haladhar Swargiary, s/o Late Sobha Ram Swargiary, aged
about 41 years, Service by profession, presently residing at Railway Colony,
Qr. No.125-D, P.O.- & P.S.-Sorobhog, Dist- Barpeta , Assam, do hereby

solemnly affirm and state as follows :-

1. That I am the applicant/petitioner in the instant Original Application
and as such, I am well acquainted with the facts and circumstances of the
case. I have been served with a copy of an affidavit in opposition/Written
Statement by the Counsel of the Respondents through my Advocate and I

have gcne it and understood the contents thereof.

2. That I do not admit any of the averments of the affidavit - in -
opposition filed on behalf of the Respondents Nos.1 to 4 save and except
which are matter of records and which are specifically admitted by me in this
affidavit in reply and those statements which are based on no records and
specifically not admitted by this affidavit in reply shall be deemed to have

been denied by me.

3. hat in regard to the statement made in paragraph 1 in the
affidavit in opposition of the Respondents, the deponent offers no comment.

Contd. to...p/2
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Central Abminisirsaiee 1‘;-&:&;%5% That in regard to the statements made in paragraphs 3 and 4 of the

1 & MAY 2009

TrREIE THUTS

Guwahati Benoh

4, That in regard to the statement made in paragraph 2 of the
affidavit. in opposition, the deponent begs to state that the actual facts of
the case have not been reflected in the said statement and which is not
acceptable  without examining the records of the written
examination/interview held on 07.04.2007 whether there is any irregularity

in the said interview. Hence, the records of the said selection test/interview

Sr IP MHoledlia~ 5 /o> cvr;/ X

held for promotion to the post of Dresser, Grade- III category are

aéﬁdavit in opposition, the deponent has denied the claim of the
R@spondents and in this regard I beg to state that before and after
daclaration of the result officially and prior to-empanelled the names of the

private Respondents Nos. 3 & 4 for promotion to the post of Dresser, Grade

111, the deponent, filed representation for reassessment of the Answer of the
interview/written test before the concerned Respondent authority on
11.6.2007 and 02.07.2007 individually and jointly on 12.07.2007 (copies
enclosed). But the Respondents have not taken any step to against the said
said representations till date. Rather, the Respondents Nos.3 and 4have
been promoted to the post of Dresser, Grade- III who are irregularly
declared qualified in the in the interview also more junior to the present
deponent. Further, it is to be mentioned here that the Respondents for
avoiding the complaints/representations, invited applications for another one
unreserved vacant post, Grade - III category which is not related with the
earlier interview. Although deponent also appeared and did well in the said
interview, the Senior most General candidate has been selected and
promoted to the Grade Iii category on the basis of Seniority for which the
deponent has been deprived of getting promotion to the post of Dresser,
Grade III, held earlier interview against the Reserved category for S.T.(P).
Moreover, the procedure of interview as pér guide line has not been
followed in the said Selection Test and also there was grave irregularities
/manipulation etc. in the said Selection Test/ interview. Hence, the Hon’ble
Tribunal may be pleased to examine all the records of the said interview at

the time of hearing.

Copies of representations dated 11.6.2007, 02.07.2007 and
12.07.2007 are annexed herewith as Annexure-T , 7 & IL
respectively.

Contd. to...p/3

</



6. That the above statements made in paragraphs 1 to 5 of this
affidavit in reply are true to the best my knowledge and so far information

received from the reliable sources.

VERIFICATION

I, Shri Haladhar Swargiary, s/o Late sobha Ram Swargiary, aged
about 41 years, Service by profession, presently residing at Railway
Colony, Qr. No.125-D, P.O.- & P.S.-Sorobhog, Dist- Barpeta , Assam,
do hereby verify and found the contents of the affidavit in reply

against the affidavit in opposition of the Respondents made in
paragraphs 1 to 5 are true to the best so far my knowledge

concerned and information received.

AND, I sign this verification on this 12th day of May, 2009
at Guwahati

571 Halodjuar Swwﬁ{ayk

Signature of Deponent

AFFIDAVIT
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I, Shri Haladhar Swargiary, s/o Late sobha Ram Swargiary, aged
about 41 years, Service by profession, presently residing at Railway Colony,
Qr. No.125-D, P.O.- & P.S.-Sorobhog, Dist- Barpeta |, Assam, do hereby

solemnly affirm and declare as follows :-

1. That I am the deponent in this affidavit in reply as well as
applicant/petitioner in the instant Original Application and as such, I am

well acquainted with the facts and circumstances of the case.

2, That the statements made in paragraphs (%, 9, b’ (, are
true to the best of my knowledge and those statements made in
paragraphs & are matter of records which I believe to be true
and the rests are my humble submissions before this Hon’ble Tribunal.

AND, T sign this affidavit on this  13th day of May, 2008 at
Guwahati.

Identified by
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Sub: - Re-assessmen( of my Answer

Script for (he post ol Dresser Gr.—11]
in scale of Rs. 3050-4590)-

which was held on 07/04/2007.

Ref:- DRM(P)/RNY N().IC/MNI/ZS«UI{N Dresser dated 2 1703/2007.

Respected Sir,

With rererence 1o (he above-cited subject, the undersigned wonld fike
your kind attention that 1 ha appeared the Dresser Gr, 1)

Was conducted by Your kind administration on 07/04/2007.
of Dresser Gr 111 iy s mysell confidan th
passed. Secondly Sir, as
come o know

it
Wittten Fxamimation wineh

In the writen CNamination
at 1 had done wall mcans |y

voudd e
the seniority ang Cxpericnee wis

alsosin the top ol g 1y, I
from ollicial source that the Dresser Gro HE vesult e

alieady ' e
published in where my result is notthere,

e this regand, myscll appeal 1o your oo
administration (o Kindly arrange to make Re-assessment oFmy Answer Se iptto m:

c
mysell satisfaction please.

<

Yours Faithtully .

i Laralhal Sean ma? '

HAyrred ) S
Add=17-06-°7
Copy to:
EU/RNY This is for your kind inform

aiion please.

e / «
Bl Vi

e
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t7e Dvisional Railway Manager (H) . f
N § Railway. Rangiya ¢ ‘éusa,;! L fs)ﬁ?ﬁ
Thro Proper Channel ’ L*"“m'—-—wm

Sub' Selection test (written) for the post of Dresser Gr 1l in scale Rs 3050 - 45G0/-

Ref 1) Your letter No. E/Med/254/Rn/Dresser dt. 21 3 07 .
21 Your memorandum No E/Med/254an(Dressr5r dt 21 3075

Respected Sir,

| have the honour to inform you the following few lines for your kind sympathetic
and urgent action please.

1) That Sir. as per your letter No. E/Med/254/Rn/Dresser gt 3.10.06 | am top most
senior in the category of HA

2) That sir, in reference to your letter No. vide under reference | have appeared in
the gbove selection and done well

3) That Sir. question paper was given in the written test consit of 3 parts having total
/0 marks shown on the top of question paper & te be done within 90 mins On the

other hand. total marks by adding 3 parts becomes 90 marks matter in
contradictory.

4) That sir. | have comgleted 01 month Dresser Gr - || training satisfactonly on
30 404 as certificate is being provided to me by M/S NBQ.

On Considering the above, you are requested to look in to the matter and arrange
to let me know why myself deprived from the promotion for the post of dresser Gr - 1l and
the junior most have been promoted for the same.

Your early action will be highly solicited.
Thanking you.

A

ryﬁ Yours faithfully
J,’/ S #aju[/:a'ﬂ. Suvra? "H'a';'y.
¥ '

W
el

Copy to

(Sri Haladhar Swargiary) '
HA/SBE eadC S dmofcmiz

CMS/RNY B ooyt &
MS/IC/NBQ e
CMD/MLG /g/
S+-DMO/SBE ot {07y
LDRM RN e ':.100""
7 D'\ni\On‘\ M
S
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The Divisional Railway Manager (P) ;
N.F. Railway,

Rangiya. o b
- & *"‘\,fV)t(‘ b
~ . : g ¥/ $ !
(Through proper channcl) - -3, T /
. YN §
“Sub: - liregulaiities in the selecuon held on 07. 04 2007 for prouwﬁontome"
post of Dresser Gr. IIL .

Refi - Letter No. E/Med/254/RN/Dresser  dated 21.03.2007 and
memorandum No. E/Meds234/RN/Dresser dated 21.05.07

Sir.

With reference to the letter mentioned above we beg to submit following
lew lines reparding large scale irregularities committed in the selection test held
on 07.04.2007 for promotion to the post of Dresser Gr-lll for vour kind
consideration and redressal of grievances.

That Sit. in terms letter dated 21.03.2007 a wiilten test for selection/
promotion to the post of Dresser Grade-111 was held on 07.04.2007 from the end of
Chief Medical Superintendent, N.F. Railway, Rangiya and we participated in the
written test held on 21.03.2007 but we were depﬁ.ved of selection/promotion to the
post of Dresser Grade-111 due to grave irregularities/manipulation conducted at the
wstance of Dr. Hiken Basumatarv, Sr. DMO, Rangiva in the said selection to
promuie Smti Renu Bala Boto and Sti Ranjan Basumatar v (o the post of Dresser
Grade 111

That Sk, us per notilication of selection the writlen examination was to be

conducted on 50 meuks with time Tunit of 1.30 luy whereas selection paper was sel
” v

Yo

Av

“on 7() marks with same time duration. ‘Therelore this is irregularity in the selection
w(c)&' Jnd clear violution of selection procedure. Moreover, in the selection lest ‘
Smti. Renu Bala Borv und S1i Runjun Basumatary could not unswer their answer

script properfy in the written examination and most of the answers script feft blank

v

\-,\Q (4‘11 the exumination but latere on their unswer senipt was [illed up by some other
e
& \pém’)?lxjm e instanve of Dr. H. Basumatary, Sr. DMO 1o provide undue benelit

r’qa/ﬁo(\ﬁ’ommmn fo Smti Renu Bala Boro and Sri Ranjan Basumatary. It is also o bhe
5 <ZX
W
SN
i\zQ\\’

relevant to mention here that although answer is to be made in English but Renu

52
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Baia Boro cannot write Engiwsii properiy and her answer script was filled up by

some ather person. theretore, a larpe-scale irregularity is made in the selection

Wi 0n 07002007 10 provide undue benefit of promotion to Renu Bala Boro.

MoSreover. answer sapt of 311 Kamian Busumaary was aiso manipuiated by Dr.

R Basum: MITY 10 pmwde celection’promotion to Sri Ranjan Raenmatary.

it - hw{[‘ ol Sirgout of 2 :\a&mc. of Dresser Gr-111 1 péut was reserved apdg}‘post TR

VA uIeseryed DuL 2 vacaneies was tiiied up by ST candidawe ai the'insiance of \\\

Dr 1l Basnmatary and in thie way deprived eligible unrecerved candidate, this is f

) ? against the rescrvation policy and also against the departmental rule, therefore the

¥

k1 selection is also vitiated by way non-observing reservation rule. ' }

; That Sir. promotion order of Smti. Renu Bala Boro was issued by DRA ;
.

(PYRNY vide letter No. F/Med/254/RN/Dresser dated 27.06.07 and on the same

{1 »day. Se-DMO/RNY sent the Joining report of Renu Hala Boro as Dresser Gr. 11 to '
DRM (PYRNY vide Sr. DMO/RNY letter No. H/TO/RNY 3d dated 27.06.207.

actually without obtaining joining report trom Smti Roro.

P
|
; ] - wochat Sir. it is aiso stated that there is no scope of promotion to the post of ‘
) S ,Dregser Grlil from the post of Safiwala but Se Ranjun Basumatary being a
| “ Sataiwalk called for appear in the interview tor promotion to the post of PDresser Gr.
Hi and aer eross treouiarity and manipulation in the selection test he is
promoted to the pos of Dresser Ge 1T Mthough there are many senior Dreguer
expecting theiv pramction to the post of Drezser Gr-MT but they were deprived {
from consideraton due to rilling up of' the post of Dresser G111 from Safaiwala in ;r
vinlation of mufe i
That Sw. iF proper investination is made trom the departmental vigilience or ’
bv C.B.1 everv thing regarding irregulartiesrmanipulation done in the selection test - !
held en 07.04.07 to previde undue benefit of promoion to Smui R. Boro and S R - ‘
Dasumatary will come out. I is further stated that if Renu Dala Boro_and Sri :
Ranjan  Basumararv is asked 1o asswer e question paper - botore-—-the ==
Investigation agency we arc sure that they wiil not able 1o answer in writing but
. they yere declared passed in the sclection by way of° irregularities in the seleciion

(" test held on 07.04.07. Therctore, the entire sclection tost ticld 01 107.04.07 to
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promote dSmu. Renu Bala Boro and Sri Ranian Basumatary s l‘iublc 0 be
cancelled and a tresh celection 1« lible 1o he condncted 10 provide puetice 1o those
who fairly appeared i the wolechon test held om 070107 tor promotion o the post
ol Dresser Gr-ili.

That Sir, to qweeommodate Simn Renn Bl g e aoe of DNreccer Grade-

IT has been variated trom SDHMNBO ot Policlinic/RNY vide DRM PYRNY s
| memorandum No. FoMed 250RN Dresser dated 27.05.2007. on the same day
‘ when promotion order of Smti Renu Bala Bero wac iccnsd v hersin it 18 mentioned
s
r 1 that the varuation hos the spproval of CMSBNY but w224 no approval was
1
‘; aiven by CMSRNY and the case iy was iving with the CRIS/ENY upto
& 79 06.2007 withont his approval of pod variation s such it 4 4 wross nregularity
i commitied to proside undue benetit of promotion to Smii Renu Bala Boro and Sri
; ! Ranian Basumatary,
;; Tinder the faces and cironns rances e cranodd shove we orav ror detail
Bt iy ot the celection ted Wld o 0T G107 o therealler 1o cancel
A}
. ': SCICCHON DIOMOIGH ST Sl Kent Faia fioro and Sir Ranjan vasumatary o the
"y 1 Pt of Pevsear Gionde T sl fapthe b plesecd v ol the welection of Dreewor

Grade-HT aticayy
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